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CEMCRigi ADMlHiar&AglVa TRIBOHftL.' JaBALPUR BSIiSH. JABALPUR

Original Apnligatlon Ho. 194 of 2003

Jabalpur^j this the 27th day of June 200 3#

iton*ble Mc* D«G. verm^ vice Chairtien (judicial)
Hbn'ble Mr. Anand Kumar Bhatt.i Administrative Meober

Manik Lai Lakhera Shri Har
P-rasad Lakherar agdd about 54
years#! J.£«I#| Dei sal Bhade#i Itarsi#
Disbt* Hoshahgabad (M«P«)

(By Advocate - None)

applicant

VERSUS

1. The union of India#i Through The
Secretary# D^artra^t of Railways
New Delhi.

2. The Central Railways#] Through the
General Manager#] Muobai (M.S.)

3. The Divisional Railway Manager.
Bhopal Division#] Bhopai (M.P.).

4. Shri R,C. Mehta# A E F (D)# Bhopal
Division#] central Railway>i
Bhppal (M.P.). R£iS>ONDENrs

(By Advocate - Shri M.N. Banerjee)

ORDER (ORAL)

By Ahand Kumar Bhatt. Administrative Member -

The present original application is regarding

promotion of the applicant to the post of Assistant

Engineer over respondent No. 4 who was junior to the

applicant, but was given earlier promotion on

04/08/1998.

2. Shri Banerjee, learned counsel for the

respondents states that firstly the case is hopelessly

time barred. In addition to this the applicant has

never given any representation to the Department about
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his grievances. We also find that no copy of any such
representation has been filed with the Oh. Under the
circumstances the original Application is disposed of
with a direction to the applicant to file a representa-
tion to the Department with regard to his grievances,
within a period of one month and the Department would
decide the representation within a period of 3 months
from the date of receipt of the representation. The

OA stands disposed of accordingly*

(Anand Kumar Bhatt) vice'chairman (J)
Administrative Member Vice Chairma
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